11.09.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]
COURT NO. 2
(DIVISION BENCH-2)
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 10.30 A.M

1. LPA 458/2013 DR. ANUSAR GUPTA NITIN K. GUPTA
CM APPL. 9986/2013 VS. ALL INDIA INSTITUTE OF MUKUL GUPTA
MEDICAL SCIENCES NEW DELHI RAJAT KATYAL

& ORS. RISHAB KAUSHIK

ANUJ AGGARWAL
GAURAV KHANNA
RAJESHWAR DAGAR

2. LPA 506/2013 ALL INDIA INSTITUTE OF MUKUL GUPTA
CM APPL. 10970/2013 MEDICAL SCIENCES RAJAT KATYAL
VS. DR. ANUSAR GUPTA & ORS RISHAB KAUSHIK

NITIN K. GUPTA
ANUJ AGGARWAL
GAURAV KHANNA
RAJESHWAR DAGAR

3. LPA 587/2013 ANKIT ROY LALIET KUMAR
CM APPL. 12374-76/2013 VS. GURU GOVIND SINGH DEEPAK VOHRA
INDRAPRASTHA UNIVERSITY MUKUL TALWAR

S. MOHAPATRA

COURT NO. 23

HON'BLE MR. JUSTICE VIPIN SANGHI
1. W.P.(C) 5812/2011 TASKINUDDIN & ORS M. SUFIAN SIDDIQUI
VS. STATE (NCT OF DELHI) & ANR. RAKESH BHUGRA
M. TABISHZIA
DHANESH RELAN
G.S. SINGH

COURT NO. 15 [E-COURT]
HON'BLE MR. JUSTICE V.K. JAIN

AT 10.30 A.M
1. W.P.(C) 599/1999 MAHENDER KUMAR AND ANR. HAMEED S. SHAIKH
VS. COMMISSIONER OF POLICE & ORS

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.M.C 558/2013 ANIL KUMAR JAIN & ANR ATUL Y. CHITALE
CRL.M.A 1825/2013 VS. PARITOSH JAIN & ANR. M.S. ROHILLA
KARAN KANWAL
R.K. JAIN
P.R. CHOPRA
ANKUR JAIN
2. CRL.A 1298/2012 SHEIKH MUNNA @ MUNNA SHEIKH ANITA ABRAHAM
VS. STATE FEROZ KHAN GHAZI

COURT NO. 27
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE SUNITA GUPTA

AT 2.15 P.M

1. CRL.A 239/2010 RAJESH GUPTA S.B. DANDAPANI
CRL.M.B 119/2013 VS. STATE (NCT) OF DELHI FIZANI HUSAIN

2. CRL.A 1047/2009 PANKAJ GUPTA KRISHAN KUMAR
VS. STATE SUNITA ARORA

FIZANI HUSAIN
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